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Proposal for m i  Iat«rn«don»l Debts 
OonualMloa

946 SHRI CHITTA BASU W ill 
the Minister of COMMERCE, CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state

(a) whether the Group of 77 in the 
UNCTAD V held at Manila, proposed 
for an international debt Commission to 
tackle the debt problems m the third 
world, and

(b) if so the decisions taken thereon f

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI ARir BAIG) (a) Yes, 
Sir

(b) In view of the wide di&rences bet* 
wren the developing countries sad the 
developed countries on this issue, tbs 
negotiations held were inconclusive. 
The Conference decided to remit the 
whole item to the Trade and Development 
Board of UNCTAD for further consider*, 
tion

Airworthinesc o f Air Bo n i

947 PROF SAMAR GUHA t Wall



2X1 Aluwert m&w A n tw p t * ja

the W nkter of TOURISM AMD 
C IV IL AVIATION be jttartefi to state :

, . p  1
(a) whether in view of certain appre

hensions about airworthiness of Air 
Buses, all such aircrafts have been asked 
by tJ. S, Government to be grounded for 
technical check-up;

(b) whether Government of India have 
purchased all Air Buses crafts from 
U .S.A .; and

(c) i f  so, the reasons for not following 
precautionary measures for technical 
«heck-up of any Air Bus used in India 
on thr same line as adopted by the U.S. 
Government P

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK.): (a) 
and (c) Consequent to DO-io aircraft 
accident in the USA, the American air 
worthiness Authorities Ordeied certain 
checks on pylom to wing attachment ro 
be carried out within aspeciiied period on 
all DC-io aircraft. The manufacturer 
of Airbus aircraft informed all concerned 
that the design of the Airbus pylom to 
wing attachment was different and meets 
all design requirements and does not 
warrant checks and that Eastern Airlines 
(American Opeiator of Airbus) was 
doing this inspection onh to satisfy 
American Airworthiness Authority’s re
quest. Although no inspection, what
soever, was required on Aiibus (A300B2) 
aircraft as per the manufacturer, Indian 
Airlines on their own, as a measure of 
abundant caution, called for certain 
checks to be done on Indian Airlines 
Airbus aircraft in consultation with 
Airbus Industries (manufacture! of Air
bus) and the Diiector General of Civil 
Aviation* Indian Ail lints Aiibus were 
not grounded specifically foi this ins
pection but the chccks were to be done 
in phased manner during the major ins
pections. This inspection has been done 
on two Airbus aircraft and found to 
be satisfactory. The other aircraft will 
«1«q be inspected during the major ins
pection. This will be ’ one-time’ exercise 
only.

(b) No, Sir, Airbus aircraft are pur
chased from France.

tate*a*tf»»ftl **»» *»«* to
Qalcmtt* A irport

048. PROF. SAMAR GUHA s Wil) 
theMinister of TOURISM AND CIVIL 
AVIATION be pleased to state :

(a) whether Calcutta Airport has been 
dedared by the concerned International 
Authority as the Second best airport in 
India;

(b) i f  ao, facts thereabout ;

(c) whether Calcutta Airport deals 
with international air fligfew’ much lets 
than Delhi and Bombay Airports ;

* t *
(d) whether after the present interna

tional recognition of Calcutta Airport* 
International Air flights through Calcutta 
will be improved; end

(e) if  ao. fans thereabout ?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK) J (a) 
and (b) Calcutta airport has been cate
gorised as “ Orange Star”  by the Inter
national Federation of Airline Pilots As
sociation. The other category of safe 
airports is “ Excellent” .

(c) Yes, Sii.

(d) and (e) Calcutta airport is equipped 
with all necessary facilities to cat ex to the 
requirements of all International air 
services and is suitable for handling all 
types of airciaft.

The question of giving inducement in 
the form of rebate on landing charges for 
all international flights ianrtUg at Cal
cutta airport between aaoo hrs and 0600 
hrs. is under consideration.

Fair Price Shops in  Almora an d  Pithor- 
garh District* in  U. P.

949. DR. M URLI MANOHAR 
JOSHI: Will the Minister of COM
MERCE, CIVIL SUPPLIES AND 
COOPERATION be pleased to state :

(a) the number of fair price shops in 
each of the districts Almora and Pithora- 
garh in U. P .;

(b) whether Government axe aware of
the hardship faced by the people of the 
remote areas in these two districts in the 
availability of essential commodities like 
foodgrains, sugar, kerosene oil, standard 
clqtb etc, * and ;

(c) whether Government have for
mulated any scheme to eoyer tlycf remote 
areas of each of these two districts under 
the new public’ disfcrSbutttdn iyftexft War the 
supply of essential commodities, and if 
m  t$® derail*tl*e?wf 1 •

1
THE MINISTER OF STATE IN 

THE MINISTRY OF COMMERCE, 
C i m  SUPPLIES ANZ> COOPERA
TION (SHRI KRISHNA KUMAR 
G O Y A L ): (a) to (c) The informa
tion is being collected and will be laid 
on the ta{>le of the House.




